FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ARKIN CREATIONS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Arkin Creations Private Limited
2. | Date of Incorporation of corporate debtor | 29.05.2009
3. | Authority Under Which corporate debtor | Registrar of Companies, NCT of Delhi and
Is Incorporated / Registered Haryana, New Delhi
4.|Corporate Identity No. / Limited Liability| U52500HR2009PTC039150
Identification No. of corporate debtor
5. | Address of the Registered Office and Registered Office: H - 127, First Floor, Residency
Principal Office (if any) of corporate debtor | Greens, Greenwoods City, South City, Gurgaon-
122001, Haryana, India
6. | Insolvency commencement date in - |07.10.2022 (Order was received by IRP vide email
respect of corporate debtor dated 11.10.2022 from NCLT Chandigarh Bench)
7. | Estimated date of closure of insolvency [05.04.2023 i.e. 180 days from Insolvency
resolution process Commencement Date
g.[Name and registration number of the|Satyendra Sharma
Insolvency Professional acting as Interim| Reg. No.
Resolution Professional IBBI/IPA-002/IP-N00737/2018-19/12260
9.|Address and e-mail of the Interim|Address: M-3, Block No 51, Anupam Plaza -II,
Resolution Professional, as registered |First Floor, Above Axis Bank, Sanjay Place, Agra-
with the Board 282002, Uttar Pradesh, India
E-mail ID: satyendrasirp@gmail.com
10,/ Address and e-mail to be used for Address: M-3, Block No 51, Anupam Plaza -II,
‘|correspondence with the Interim First Floor, Above Axis Bank, Sanjay Place, Agra-
Resolution Professional 282002, Uttar Pradesh, India
E-mail ID: satyendrasirp@gmail.com;
cirp.arkincreations@gmail.com
11] Last date for submission of claims 25.10.2022
12{Classes of creditors, if any, under clause(B)| No Class of Creditors could be ascertained at
of sub-section (6a) of section 21, ascertained| this stage.
by the Interim Resolution Professional
13.|Names of Insolvency Professionals identified to| No Class of Creditors could be ascertained at this
act as Authorised Representative of creditors infstage accordingly no Authorized Representative,
a class (Three names for each class) is Proposed.
14| (a) Relevant Forms and (b)Details of (a)Web Link: https:/fibbi.gov.in/home/downloads
authorized representatives are available: | (b) NotApplicable in view of Column 13

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has ordered the,
commencement of a corporate insolvency resolution process of the Arkin Creations Private Limited on
07.10.2022 (Order was received by IRP vide email dated 11.10.2022 from NCLT Chandigarh Bench).
The Creditors of Arkin Creations Private Limited are hereby called upon to submit their claims with proof on
or before 25.10.2022 to the Interim Resolution Professional at the address mentioned against entry No. 10.
The Financial Creditors shall submit their claims with proof by electronic means only. All other
Creditors may submit the claims with proofin person, by post or by electronic means.
AFinancial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of|
Authorised Representative from among the three Insolvency Professionals listed against entry No.13
to actas Authorised Representative of the class in Form CA. Not Applicable

Submission of false or misleading proofs of claim shall attract penalties. Sd/
Satyendra Sharma -
Date: 11.10.2022 Interim Resolution Professional

Place: Agra Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260
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NORTHERN RAILWAY

Invitation of Tenders through E-Procurement system

Primcipal Chief Materials Manager, Northern Raibway, Mew Delhi-110001, for and
an behall of the President of India, invites e-lenders “"ll'ﬂ-l.-l'gh f=procuremient
system for supply of the fellowing items -

5. | Tender No. | Brief Description City. Closing
| Na. Date
01 | 182110608 | MULTI COLOUR PRS TICKETS 43000 NOS 04-11-22
02 | 14211119 SOAP TOILET CAKE MINIMUM 11273 NOS | 14.11.22
GRADE-2
| Note: 1. Vendors may visit the IREPS website i.e. E E
v ireps.gow.in for details. M
2. Mo Manual offer will be entertained.
Tender Notice No, 52/2022-2023 Dated : 12.10.2022 2ri1i2022 m

SERVING CUSTOMERS WITH A SMILE

Branch Address: Plot no-4,
Gopalbari Corner, Hathroi Fort Jaipur

Rajasthan-302001Tel: 0141-2360925 [Mirritayiariinyiah ity

REGD. OFFICE: ALUVA, KERALA

The Federal Bank ("Bank") hereby gives notice that certain irregularities have been
observed in the maintenance of locker(s) hired by persons whose details are furnished
below. Notice(s) sent to the respective locker hirer(s) has/have been returned
unserved. The locker hirer(s)/other interested parties are hereby informed that in case
they fail to regularize the locker arrangement by visiting the Branch, within 15 days from
the date of this notice, Bank will be constrained to force open the locker(s) and take
necessary further actions, as the Bank may deem fit, at the cost and expenses of the
locker hirer(s).

rtockerNumbery Name &Addressof Hirer(s)

[ MSJA042 : ; ; )
UTTARPRADESH, 201301

Permanent address: SHAJADA KOTHI, NR BUS STAND, RAE
BAREILLY, UTTAR PRADESH, 229001

‘m PIEIETUT] Legal Call : Plot No # 31, Najafgarh Industrial Area, Tower-A,
We understand yeur warkd 15t Floor, Shivaji Marg, Moti Nagar, Rew Delhi - 110055

POSSESSION NOTICE APPENDLY IV [RULE 3{1]]
Whereas, the undersigned being e authonzed officer of fe HOFC BANK LTD. under the
Securtzation and Reconstruction of Financial Assets and Enforcament of Security Inferest Act,
2005 of 20021 and in exercise of powers confemed under section 13{12) read with nule 3 of the
Sacunty Interast [Enforcement) Rides, 2002, issued demand notica dated 16052017 calling wpon
the barrawerns) 1. Adg Online Solutions Pt Ltd. Throwgh its Directors Mr. Khushwant Rai Badi
& Mrs. Deepa Sayal 2. Mrs. Deepa Sayal Wio Mr.anuj Sayal 3. Mr. Khushwant Rai Bedi Sio Mr.
Jaewan Singh Bedi o pay tha amauni manlicned in the nolice Rs. 35,95,270- [Rupees Twenty
Fiwe Lakh Minety Fiva Thousand Two Hundred and Seventy Only) within G0 days from lhe date
of receipl ol the said robica,
The barrowen ) having falled to repay the amaunt, notice |5 hereby given o the borrower(s) and the
pubdc in gereral that the undersigned has 1a%en passession of the proparty desoribed harein below
in exercisa of powers confermed on him undar sid-section (4) of section 13 of Act read with nule & of
the Secwity Interest Enfarcemeant Rules 2002 onthis 11th dayof October , 2022 (Tuesday).
Tha barrower in particular and the pulblic m paneral is hereby caufionad nat b dasd with ha praparty
and any dealings with the propery will be subject ta change of HDFC BANK LTD. for an amount af
Rs. 25952700 (Rupeas Twenty Five Lakh Ninety Five Thousand Two Hundred and Seventy
Only] and intarasd tharean logelbar with axpenses and charges elc, less amaunt paid il any. The
borrower's allenbon ks invled bo prasigions of sub-section (B} of section 13 of he Acl, in respect of
lime @vallable, o redaem the secured assels

DESCRIPTION OF THE IMMOVABLE PROPERTY
Commercial Space Ne. 03, On Lower Ground Floer, Admeasuring 415 3g. Ft., Situated At
Charmwood Plaza, In Eres Garden Colony, Surajkund Road, Faridabad, Bounded As Under;
Morth: Corridor, South; Open, East: Shop Mo, LGF-4, West: Shop No, LGF-2

Place: Faridabad, Date :11/10/2022 Authorised Officer, HOFC Bank Ltd.

DEBTS RECOVERY TRIBUNAL-l, DELHI

4TH FLOOR, JEEVAN TARA BUILDING, PARLIAMENT STREET,
HMEW DELHI-110001

OA.No. 590/2020

Union Bank of India (Corporation Bank) Applicant
Versus

tr. Ish Aul & Ors. Defendants
To,

1. Mr. Ish Aul 5o Sh. Manohar Lal &ul, Rio Flat Mo, 9, Block-R, Tvpe-4 Special,
Andrew Gunj Extension, New Delhi-110049. PAN Mo, ABIPA4G 16,
M. No. 9650027930, Email ID. Ishaul70@E@Yahoo.co.in Defendant 1.
2. Mrs. Mana Aul Wio Mr. Ish Aul, Rio Flat Mo.8, Block-R, Typa-4 Special,
Andrew Gunj Extension, New Delhi-110049, PAN Mo, ADPPATTITC,
M. Mo, 9850027930, Email ID. MONAALILZS@GMAIL COM Defendant 2,
3. The Managing Director, Mfs Fulure World Green Homes Pyt Lid. Regd.
Dffice 3-222, School Block, Shakarpur, New Delhi-110092,
Also At: Corporate Office: D-2471. Sector-63, Noida, Landline Mo, 0120-
4567893, 012043356920, Email: Cars@Fulureworidcare. com Defendant 3.
Whereas the above named applicant has instituted a case for

recovery of Rs. 20,93,553/- (Rupees Twenty Lakh Ninety Three
Thousand Five Hundred Fifty Three Only) against you and whereas
it has been shown to the satisfaction of the Tribunal that it is not
possible to serve you in ordinary way. Therefare, this notice is given
by advertisement directing you to make appearance before Ld.
Registrar on 26.12.2022 at 10.30 A.M. (for further details kindly visit
DRT website www.etribunal.gov.in Phone Number: 011-23748473)
Take notice that in case of your failure to appear on the above
mentioned day before this Tribunal, the case will be heard and
decided inyour absence.

Due to ongoing Pandemic Situated, all the matters will be taken up
through video All the Advocates/Litigants shall download that "Cisco

Webex" application/ software; Er order of this Tribunal

For Registrar

FORM G |
. INVITATION FOR EXPRESSION OF INTEREST :
FOR SDU TRAVELS PRIVATE LIMITED OPERATING
IN TRAVEL AGENCIES AND TOUR OPERATORS AT DELHI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
ilnsulvenL'_l.r Resolution Process for Corporate Persons) Regulations, 2016)

o RELEVANT PARTICULARS

'1. Name of the corporate debtor | SDU TRAVELS PRIVATE LIMITED |
ﬂlﬂ-rl.g with PAN/CIN/LLP No. |CIN : UG3040KA2010PTC055264

2| Address of the registered ofiice | Mo. 1123, Riaia Mansion, 12th Gross, Swimming

Pool Extn, Malleswaram Bangalore KA- 560003

|3.| URL of wabsite Not Available
|4.| Details of place where majority | House No. 87-B, Sahpur Jat,
| of fixed assets are I&caled Mew Delhi-110 049

Nil- No business has been carried oul by the
Corporate Debtor for the last 2 years

Mil- No business has been camied out by the
Corporate Debtor for the |ast 2 years

5.| Installed capacity of main
pmducts- SEMVICES
E Gﬂanhf:,r and value of main
{ products! services sold in last
| financial year

| Number of employees! workman

_4. ..

Mil- No business has been carmied out by the
Corporate Deblor for the ast 2 years

Ahsan Ahmad, Resclution Prafessional
C-108& 3rd Floor Sactor-2, Noida-201301
Through Email at;
cirp.sdutravels@gmail.com

| Further details including last

| available financial statements

| (with schedules) of two years,

| lists of creditors, relevant dates

| for subsequent events of the
process are availlable at:

| Eligibdity for resolution applicants | Ahsan Ahmad, Resolution Professional

| undler section 25(2)(h) of the C-108, 3rd Floor Sector-2, Noida-201301

ICoda is avaiable at Through Email at: cirp.sdutravels@gmail.com

| Last date for receipt of expression | 28.10.2022 |
| of interest _

1. Date of issue of prowvisional kst of

| praspective resolution applicants

{ Last date for subméssion of

| objecbons fo provisional list

(13| Process email i to submit EOI
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cirp.sdutravelsimgmail.com

Ahsan Ahmad

Resalution Professicnal for S0U Travels Privata Limited (Under CIRP)

(A Company under Corporate Insolvency Resolution Process vide the
Order dated 03.02.2022 of the Han'ble NCLT, Bangaluru Banch, Bengaluru)
IP Registration No.: IBBIIPA-002/P-NODSET2020-21/13183
Add.: C-108 3rd Floor Sector-2, Noida-201301
Mob. No.: +91-0891652751 | Email; cirp_sdutravelsi@g mail.r.n-.'nj-

Date : 1310, 3022
LF"lEIEEZ hoida

Date: 12.10.2022 Manager/Senior Manager/Asst. Vice President

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate,
Zakaria Bunder Road,Sewri (West), Mumbai 400015.
Maharashtra. CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE ": mmovae ropery

Whereas, [he undersigned b i Vastu Housing Finance
Corporation Limited under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to
him under section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules
2002, issued a Demand Notice dated 19-Jul-22 calling upon the borrower Mr/Mrs
POONAM (Applicant), Mr/Mrs.NIRAJ KUMAR (Co Applicant) to repay the amount
mentioned in the demand notice bearing account number HLO000000061800 being loan
of Rs. 3422564/- (Rupees Thirty Four Lacs Twenty Two Thousand Five Hundred
Sixty Four) as on 05-Jul-22 within 60 days from the date of receipt of the said notices.
The borrowers having failed to repay the amount, notice is hereby given to the borrower.
guarantor and the public in general that the undersigned has taken Symbolic possession
of the property described herein below in exercise of powers conferred on me under
Section 13(4) of the said Act read with Rule 9 of the said rules on this 11-10-2022.

The borrower and guarantor in particular and the public in general is hereby cautioned
not to deal with the property and any dealings with the property will be subject to the
charge of the Vastu Housing Finance Corporation Limited (Uttar Pradesh Branch
foranamount of Rs. 3422564/- (Rupees Thirty Four Lacs Twenty Two Thousand Five
Hundred Sixty Four) and interest thereon, costs efc.

Jescription of Immovable property
Part of plot no 9-c out of khasra no 821/1/2/1 village behta hazipur Pargana and Tehsi
loni District ghaziabad uttar Pradesh 201102

IEICE
Place :

Form No. INC-26

[Fursuant to Fule 30 of Companies (Inconporation) Rules 2014]
Advertisement to be publizhed in Newspaper for the change in
Registerad Office of the Company from one state to another
Before the Central Government, Northern Region Bench, Delhi
In the matter of sub-section 4 of section 13 of the Companias Act 2013
and clause (a) of sub-section (5) of Rule 30 of the Companies
[Incorporation) Rules 2014
AMD
In the matter of M/S SPRAXA SOLUTIONS PRIVATE LIMITED having
its Ragistered Offica at *H.NO.- 8/84, 3rd Floor, Nehru Gali, 60 Futt

Road, (Mear Punjab Mational Bank), New Delhi 11-:}[!3:?";

VHSTU

LSIMG FINAMEE

l.Jttér Pradesh Vastu Housing Finance Corporation Ltd

etitionar

Moftice is hereby given o General Public that the company proposes to
make the application to the Central Government under section 13 of the
Companies Act 2013, seeking confirmation of alteration of Memorandum
of Companies of the company in term of special resolution passad at
Extra ordinary Genaral Meaeating held on WEDNESDAY, 24TH DAY OF
AUGUST, 2022 to enable the company lo changa its Registeraed Office
from “NCT of Delhi” to “State of Uttar Pradesh™,

Any person whose interest is likely to be affected by the proposed
change, may deliver either on MCA portal (waww.mca.gov.in) by filling
investor complaint form or cause to be deliver or send by registerad post
of his/her objections supported by an affidavit stating the nature of his/her
interest and ground of opposition 1o the Regional Director at the Address
B-2 WING, 2nd FLOOR, PARYAVARAN BHAWAN, CGO COMPLEX,
HNEW DELHI = 110003, within 14 Days of date of publication of this notice
with a copy to the applicant company at its registered office at the address
meantioned below: H. Mo.-8/84, 3rd Floor, Nehru Gali, 60 Futt Road, (Near
FPunjab Mational Bank), Mew Dalhi - 110032,

For and on behalf of SPRAXA SOLUTIONS PRIVATE LIMITED
Sdi-

Yen Duit Jain
Director

DIM: 00134867

Date: 12-10-2022
Place: Delhi.

FORM P8
PUBLIC ANNOUNCEMENT
{Undar regulation 1871 of the Insolvancy and Banknuptcy Board of India
iPre-pack=ged Inzolvency Resolution Process) Regudations, 2021)
FOR THE ATTEMTION OF THE CREDITORS OF [NANE OF CORPORATE EBTOR]

Motcs 15 hereby qiven that the Adudicatsg Awthority, Primcipal Berch has ordered for thae
commencement of pre-packaged msatvancy resolution pracess for Bs. Enn Tee Intermational Limited an
10,10,2022

RELEVANT PARTICULARS
1 I ]

Mame of corporate debtor Enn Tee International Ltd.

1
2 |Former names], if changed in last fwo years Bl&

3 |Date of mcorporation of corporate dehior 16,02, 1684
4

Authority under which corporate debfor & Registrar of Companies , Delhi & Hargana
{incorparated | registered

5 |Idemtification number

i }Ad:lna;s aof the registerad otice and principal
{nffice if amy] of corporate debtor

UTE1010LTS59PLCOS B304

E-38 Ground Floor , Shastri Nagar,
Mew Delhi- 110057

10.10.2022

Hitu Aastegi
IEBKIPA-0071P-POOZ04/2077- 1810393
D-1B, 84 , Janakpuri D-Block,

Mew Dells 110058
rifw_rastopil@yahoo.co n

e e s # e M

D0-1E, 84, Janskpuri - Elur_i
Miw Dol 110058
ppirpeniieeBomail.com
Fittps: e, ibbigoy.in!

! ]Pre-pa-:hagud mzalvency commentameni dala

i }Hame and registration number of the resolstson
professional

9 |Address and e-mail of the resakition professsanal,
a5 regstered with the Board

RS L s e =

10 }Address and e-mail to be used for correspondence
with the ressbution professeonal

11 [List of claims shall be made zeailzhle from
17100022 at

Ritu Rasingi
Kezolution Protessional in the matter of Enm Tee International Ltd.
IBEIIPA-O01)IP-POO2O4[2007-18/10353

Data: 12.10.2022
Place: New Dekhi

homeﬁ_’f#

Home First Finance Company India Limited
CIN:L65990MH2010PLCZ240703
Website: homefirstindia.com Phone No.: 180030008425

taken POSSESSION of the secured assels as menbioned herein below:

Email ID: loanfirst@homefirstindia.com

POSSESSION NOTICE
REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002
WHEREAS the undersigned being the Authonzed Officer of HOME FIRST FINANCE COMPANY INDIALIMITED, pursuant to demand notice issued on its respective dates as given
below, under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred
under section 13(12) read with rule 3 of the Security Inferast (Enforcement) Rules, 2002 calling upon yowBorowers, the under named to pay outstanding dues as within 60 days
from the date of receipt of respective nofices. You/Borrowers all, however, have failed fo pay the said ouistanding dues within stiputated fime, hence HOME FIRST FINANCE
COMPANY INDIA LIMITED are in exercise and having nght as conferred under the provision of sub section (4) of saction 13 of SARFAESIACT 2002 read with rules thersunder,

3. | Location Name of Borrowers/ Co- Description of Date of Total Qs ason | Date of
Mo Borrowers! Guarantors Mortgaged Property Demand | date of Demand | possession
Motice Notice (in INR) |
1. | Alwar AMR Developers, Mr. Aslam | Allthat Land being plot of land bearing the khasarano, 353/0.39, | 14-08-2022 1,41.01,501 | 11-10-2022
Khan Sio Mr. Amin Khan, Mr. | 354/0.05, 35500.23, 356/0.14, 357/0.14, 3630.03, 364/0.03,
Manoj Kumar Sio Mr. Rajendra | 365/0.03, 366/0.07, 367/0.03 admeasuring 1.14 Hectors, located
Kumar, Mr. Ravi Jhelani S/o Mr/ | atvillage- chirkhana, Sub tehsil- Bahadarpur, Alwar-301023
Girdhar Gopal Jhalani _
2. | Jaipur Renu Panwar, Raju PLOT NO. 56(middle part] IN SCHEME PARWATI NAGAR, | 15.02-2022 930,260 | 11-10-2022
SITUATED AT VILLAGE.MUHANA, JAIPUR Rajasthan 302029
3. | Jaipur Deepak Shekhawat Flat-D-905 Gurushikhar Tonk Road Gurushikhar tonk road | 12.01-2022 13,03971 | 10-10-2022
Jaipur Rajasthan 302022
4, | Jalpur Deepak Shekhawat , Mumal | Flat-1207, Gurushikhar Shekhawati, Green Triveni, sikar Road, | 12.01-2022 10,08 654 | 10-10-2022
Mertiya jaipur Rajasthan 302013

mentioned above.

The borrower having failed to repay the amount, notice is hereby given to the borrower / Guarantor and the public in general that the undersigned has taken Possession
of the property described herein below in exercise of powers conferred on him/her under section 13{4) of the said Act read with rule 8 of the said rule on the date

The BORROWERS/ GUARANTORS and the PUBLIC IN GENERAL are hereby cautioned not to deal with the above referred Properties/ Secured Assets or any part thereof
and any dealing with the said Properties/Secured Assets shall be subject to change of HOME FIRST FINANCE COMPANY INDIA LIMITED for the amount mentioned
hereinabove against Properties/Secured Assets which is payable with the further interest thereon until payment in full.

The borrower's attention is invited to the provisions of subsection (8) of Section 13 of the Act, in respect of time available to redeem the secured asset.

Place: Alwar, Jaipur
Date: 13-10-2022

Authorised Officer,
Home First Finance Company India Limited

financi“. ep‘ .in

CITTEEE HpB FINANCIAL SERVICES LIMITED fiaiiay

Regiatered Office: Radhika, 2nd Floer, Law Gardan Road. Mavrangoure, Ahemdabad, Gujrat, Pin Code:
JEODCY Branch Office: HDB Financiad Servicas Limited, 15 Panchkuian Nagar, Bharat MNagar,
Fahargan), Mew Delki-1 10001

‘Whereas, Tha Authorised Officer Of HDE Financial Sandces Limitad Under Tha Sacurilizalion And
Retanstruction OF Firancial Assasts And Enforcamsnl OFf Secunly Irderest &l 2002 (G4 OF 2002] 4ad In
Exgrcise Of Powers Conderned Under Seclion 1312) Read With Rules 3 OF The Securily inlenes
rerforcement) Rules, #0002 lssued Demand Notbca To The Bormower's As Detailed Hereunder, Caling
Upan The Bemowers To Repay The Amourd Mentioned In The Said Notic: With &1 Caosts, Chargas And
Expensas Til Actua! Date Of Payment Within 60 Days Fram The Date Of Recept OF Tha Same, The Said
Bomower'co-biorrowar Having Faled To Repay The Amount, Molice 2 Hereby Given Ta Bormowerica-
bormoraar And The Public In Ganeral That The Undersigned Has Taken Possession OF Tha Propary
Described Hara Below in Exerise Of Powers Confiered On Himbar Under Secrion 13(4} Saction 14 Cl"|
Thear Said Act Read With Ruba 8 OF The Said Rules OF Tha Securily Interast Enforcement Rulas 2002 On
Thes 07 10,2032, The Berrawars In Particudar And Public In Genaral Are Hereby Gauliorad Mot To Deal
With The Property And Any Deabrgs With The Properly Wil Be Subject Te The Charge OFf Hdb Financial
Services Limited For The Amaurt Specilied Hersn With Fubune Interest, Costs And Changes From The
Respactive Date. Details Of Praperty Taken In Possassion fre Herein Balow

Mam And Address OF The Borrower/co-borrower antor;, 2) Loan Account

ber; 3} Loan Amount; 4) Details Of Securities; 5) Date Of Demand Notice; &) Claimed

Amount In Inr; T) Date Of Possession
Mame Of The Borrower & Co-Borrowers: Sandesp Simgh Sisondia - Pp-108 Pitampura Marys
Enclave New Delhi-110034, Alsp 1s At H No.-63, 2nd Flooe, Pocket No.-9 Sec-22, Rohini, Delhi
Mear G.d. Goanka Public School New Delhi-110085, Afso Is AL :house No- 10T, 151 Floar, Pocket -
11, Sac-24 Rohini Mew Delhi-110085, Pram Singh- Pp-106 2nd Floor Pilampura Krishna Mandie
Mew Dehi-110034, Raj Rani - Pp-105 Pitam Pura Delbi-110034, Sandesp Singh Sisondia - Pp-
106 Pitar Pura Knashia Mandir New Delre-110034; Lean Account Mo, 157270207 246/1456521
Loan Amount: Fs. 2200000 Rupaes Twerly Two Lakhs Onfy) by' loan account numbear 157376
and ip the e of Rs. 2500000 [Rupses Twenty Five Lakhs Only) by loan account number 207244
and 1o tupe of Rs, 2200000 (Rupees Twenly Two Lakhs Only) by the Lean account No
149621, Demand Motice © 05072021, Amount Claimed: Hs 285 B4 804 930- (Rupaes Two
Crores Minety Three Lakhs Eighty Four Thousend Eight Hundrad Four and Paize Minaty Three
Only)as of 06-July-202 1 and future contractieal inferast il achual reafization togetherwith mcidental
axpanses, oost and charges etc. Mpa Date: 0403 201 3, Details Of Security: : Entire Secand Floor
Partion Without  Roaf Hemrace Righl Which Es Apart OF Bulit Up Property Bearing Mo 6% Araa
Measuring 90 Sq.mérs, Pocket -9 Sector -22 sibuated In Layowt Plan OF Rohini Residential
Schame, Rohini, Delhl- 110085, .7) Date Of Possassion - 07 10,2022

The Borowers” Atendion b Invited To Pravisions OF Sub-section (8) OF Section 13 Of The Act ~'|
Respect Od Time Avalable To Radeem The Sacured Assat

FOR ANY QUERY PLEASE CONTACT pleais contoct Me Heshor Singh $818296092 HDB Financial

Services Limited, 19, Pandhhaian Hug.ur. Bharat Mogaor, F‘uhurguni. New Delki-110001

Place: Delhl, Date: 13.10.2022 8di- For HDE Financlal Services Limibed, Authorised Oficer |

FORM NO. INC-26
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]

Advertisement to be published in the newspaper for change of registered office
of the company from one stata to another

BEFORE THE CENTRAL GOVERNMENT NORTHERN REGION
In the matler of sub-section (4) of Section 13 of Companies Act, 2013 and clause
(&) af sub-rube () of rule 30 of the Companies (Incorporation) Rules, 2014
AND

In the matter of Megametro Engineering Private Limited having its registeraed
office at D-604, Sixth Floor, Plot No-95, Maurya Apartment, Patparganj,
J.P Extension, East Delhi, Delhi-110092 ..Applicant

Molice is hereby given to the General Publc thal the Company proposas to make
application to the Cantral Government under Section 13 of the Companies Act,
2013 seeking confirmation of alteration of the Memorandum of Association of the
Company in terms of the Special Resolution passed at the Annual General meeting
held on 30" September, 2022 to enable the Company to change its Registerad
office from “National Capital Territory of Delhi” fo “State of Uttar Pradesh”™.

Any person whose interest is likely fo be affected by the proposed change of the
registered office of the company may deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint form or cause to be defiverad or
send by registered post of hisher objections supported by an affidavit stating the
nature of his'her interest and grounds of opposiion to the Regional Directar,
Northern Region, B-2 Wing, 2% Floor, Paryavaran Bhawan, CGO Complex, New
Deelhi= 110003, within fourteen days from the date of publication of this notice with a
copy of the applicant company at its registered office at the address mentonad
DESOwW:

D-604, Sixth Floor, Plot No. 95, Maurya Apartment, Patparganij,
J.P Extension, East Delhi, Delhi-110092

For and on behalf of the Applicant
Megametre Engineering Private Limited
Sl

RAMGOPAL SAINI (Director)

DIN: 07627065

Drata: 13.10.2022
Place: Mew Delhi

ART HDUSIHE FIHAHCE [INDIA} LIMITED
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POSSESSION NOTICE

(For Immovable Property)
WWheraas,
The undersigned bemg ihe Auhonzed Officer of ART HOUSING FINANCE (INDIA) LIMITED
ICIN WO, UéEBEBDLE 1HPLC255432] under the Securiization ard Reconstnection of Firancal
Azzets and Endorcement of Security Inferest Act 2002 and in exarcse of powers confared wndar
saclion 13(12) read with Ruka 3 of tha Sacurity Inbarast {Enforcament) Rules 2002, issued demand
nolcals) on the date manfionad aqainsl each accounl calling upon ha raspactive bornawar’s Lo repay
e armound &5 menlioned agairsl each Secoun within G0 days o the dabe of nolice]s) date of raceip
afthe: said rolices)
The barrowar having eiled to repay the amount, nolice is hereby given fo the borowen|s) and the
pubkc in genergl thel the urdersigned has {eken Physical possessiaon of the properties describad
herein baltw in axercise of powars confarmad an himher under Sub-Saction {4} of Saclion 13 af lha At
racweth Fuba 8 ol thee said rubes on he dates manhoned againsl each accounts
The bormowers) in particular and the public in general ang haneby cautioned nol o deal with the
praperies and any dealngs with the prapariieg will be subject to the charge of ART Housing Finance
iIndig} Limited for the amaunt end infarest therean &s perioan agreament, The borrawer's attention iz
irvitad fo prowisions of Sub-Section (8) of Seclion 13 of tha A2 n respect of ime availabla, 1o redeam
e Secured Assel,

5| Loan agreemeni Ho./ Deamand Date of Description af the
Kn.| Hame of the Borrower’ | Notice Dale & | possessian praperiias morigaged
Ga-Barrower, Guaranton Amourt taken
L LNMYRO1418 - 05.08.2022 | 11.10.2022 E:‘utl:r;rh' Eainr? E&:t:alt;g at
Eor Bs. at Bearing Mo GF-102 an
onRee® | deataas L Ground Floor Front Side
KALI CHARAN e Portion Built on Properly

& Bearing Mo C-8/4 Area
ASHA Maasuring 209 5q Mirs
DLF Anbowr Vihar Village
Sadullabad Pargana Loni
Ghariabad Uttar Pradesh
201102

2| LNMYRO2TIS - | 05.08.2022 | 11.10.2022 | Property Bearing Flat No
190006535 For Rs. UGF 4, Upper Ground
10,21 445 05/- Floor LIG on Plot Mo F-104
ASHOK KUMAR m:t_ﬁ EEmi:tm at DLF
ihar Willage
SHb‘gMﬂ' Sadullabad Pargana and
. : Tehsil Lonl District
SUMAN SHARMA Ghaziabad Uttar Pradesh
DATE :11.10.2022 AUTHORISED OFFICER
PLACE: GHAZIABAD ART HOUSING FINAMCE (INDIA) LIMITED

M/s PELLET ENERGY SYSTEMS PRIVATE LIMITED (IN LIQUIDATION)
CIN : U20296DL2010PTC206628

Liquidator Address: CA. (IP) Reshma Mittal
R-4/39 , Raj Nagar, Ghaziabad-201002

E-AUCTION SALE MOTICE UNDER IBC 2016
Molice is hareby given 1o the publc in general under the insalvency and Bankruplcy Coda,
2016 and Regulations thereundar, that the fofiowing Assets of M. Pellet Energy Systems
Pwi. Ltd. (In Liquidation) forming part of iquidation estate arefor sake by the Liguidator, Assets
will e sald by E-auction through the service provider Mis Augen Asset Managemsnt Campany
Date and Time of Auction : 10.17.2022 from 2.00 p.m. t0 £00 pm.

(with unlireted extension of 5 min)

Last Date for Submission of EMD : 08 11, 20027 before 600 p.m.

Inspaction Date & Time : From 30102022 1o 05,11 3022 (10230 a.m. (o4.00 pom. ) with prioe
infirnation to the liquidator. Contack Person (Mr.AnkitKansal; +31-327310634.3, 807TT37867)
Submission of Eligibility Documents - 13.10,2022 to 27 10,2022

WE'JEIIE ﬁ:url:lehlleu:lE auchnnpmceﬁﬁ document : hifps:issechon 123d0me.0n0

'Manner of| Reserve | EMD [incremental

Gt Hescrgsion | Sale Price |Amount  Value
Land & Building situated at Khasra no, | Company | Rs.19.50 | Rs185 | Rs.5lakh
T3, 3T32, 374, 3751, Bhagwangur| aza crares Crore (Five Lakh
Gagalhen Main Road, Village Sikandarpur, | going | (Nineteen | (Ona oy}
Bhizwal, Pragana-Bhagwanpur, Dizsll| Concem (Crorasg Cranas
Handwar, Ltrakhand, . Fifty lakh | Ninaty
Area of Land is 30691 Sq Mtr., Concrabe | oaly)  |Five Lakh
Admin building 163.03 sgmir, fully covered | ' anly)

with Tin shed finsshed qood storage area & |
plant ares 289837 Sq Mir.

Pellets Mills, Hydrable Bailing Pruss
MachineFront end loader, Machinesies, |
Drver, Boder, Weighing Bridge, Sub station |
33Ky with Transformer 3500 KVA Wheel |
Loader & other Veahicles Fumiture & Fixlures

Terms and Condition of the E-auction are as under
1. E-Auction will be conducted an “AS IS WHERE IS™, "AS 15 WHAT I5" and “WHATEVER
THERE ISBASIS™ as such sale is withowt any kind of warranbes and indemnities
throughservice provider Mis Augeo Assei Management Company at web portal
hitps=twww, 123done.in
2. Bids shait ba submitted to Liguidator {online or hard copy) in the formal prescribed, The bid
form along with detailed terms & condifions of complete E-auchion process can be
dewnloaded fram the website of htlps:e-auction, 1 23dane in/
3. The liquidator has right e accept or cancel orextend or modily, etc terms and conditions of
E-Auchion at any time. He has nght to rejec any of the bid without, giving any reasons.
CA.(IP} Reshma Mittal
Liguidator, Pellet Energy Systems Pyt Lid.-In liguidation
IBEI Reg Mo.: IBBIIPA-Q01 AP-POOZ97/2017-18/10541
Ermail id: irp.pelleb@minsolvency.com

Date: 12 10,2022
Place; Ghazibad

Noida Zonal Office
Joy Tower, 2" Floor, Phase-2, C Block,
i AT ¢ TEW Industrial Area, Sector 62, Noida,
e uilan:_vw do Uttar Pradesh 201301

PREMISES REQUIRED ON RENT

Bank of Maharashira invites offers from owners! POA holders of premises siricthy
havirng permission from LocallGevl. authority for commercial activities for its

#w e gETITe

Bank of Maharashira

branch{as}.
Kpikei
carpet | 1. Agra, Kamla Nagar (U.P.)
Areaof |2 Amroha (U.P.)
Premises | 3 Sambhal (U.P.)
(1000sg. ft.

4. Noida, Sec-119 (U.P.)

5. Noida, Sec-137 (U.P)

6. Gr. Noida West Sec-16 B (U.P.)
7. Tanakpur (U.K.)

8. Rajpur Road ,Dehradun (U.K.)
9. Vikas Nagar (U.K.)

10. Shivalik Nagar, Haridwar (U.K.)
- 11. Ramnagar (U.K.)

The proposed premises should be preferably at ground floor (with
sufficient parking place) on leasea rent basis for opaning a branch along
with ATM room with separate entrance. Tha premises should have
adequate power load and provision of other infrastructural requirements
as per Bank's requirements and specifications. The premises should be
ready for possession or to be ready within 10- 15 days as per Bank's
requirement, The interested parties! persons should submit their offers
on the Bank's prescribed formats of *Technical Bid” and
“Commercial Bid” respectively in two separate sealed envelopes
super-scribing "Technical Bid™ M"Commercial Bid® respectively upto
05.00 PM on 27/10/2022 in the office of Zonal Manager, Bank of
Maharashtra, Moida Zonal Office Joy Tower, 2 nd Floor, Phase-2 C
Block, Industrial Area, Sector 62, Noida, Uttar Pradesh 201301.
These formats can be obtained in person from above office during office
hours and also can be downloaded from Bank's website
www.bankofmaharashtra.in under "Tender” section along with this
tender advertisemeant. The Bank reserves the rnght to cancelrejact any
offer without assigning the reason thereof. No brokerage will be paid.
Incomplete and delayed proposals will not be considered For further
details contact us at gad_noi@mahabank.co.in, 0120- 2402662,

~ 1300 sq. ft.)

TATA CAPITAL FINANCIAL SERVICES LIMITEL

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam
Marg, Lower Parel, Mumbai

—400013. Delhi Branch Office: 7th Floor, Videocon
Towers Block 7 E Jhandewalan Extention New Delhi- 110 055.
CINNo.U67100MH2010PLC210201.  website - www.tatacapital.com

ppendix -1V
[Rule - 8(1)]

OJ\' )\ L®

ossessionnotice

Whereas, The undersigned being the authorised officer of Tata Capital Financial Services Limited
(“TCFSL”) under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security InterestAct, 2002 and in exercise of powers conferred under section 13(2) read with rule 3
of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 30th July 201¢
calling upon the Borrower/Mortgagors/Guarantors, M/s Nath Motors Private Limited (Borrower
& Mortgagor), Mr. Girish Bhatia (Guarantor), Ms. Molika Garg (Guarantor), M/s. Krant
Automobiles Pvt. Ltd. (Corporate Guarantor & Mortgagor) & Late Mr. Pran Nath Bhatiz
(Guarantor) represented through his legal heirs Mrs. Usha Bhatia, Mr. Girish Bhatia, Mr
Amit Bhatia and Mr. Gaurav Bhatia, herein, to repay the amount mentioned in the notice being
INR 11,38,69,871.72/- (Indian Rupees Eleven Crores Thirty Eight Lakhs Sixty Nine
Thousand Eight Hundred Seventy One and Paise Seventy Two Only) as on 29th July 2014
within 60 days from the date of the said notice.
The Borrower/Mortgagor/Guarantors having failed to repay the amount, notice is hereby given tg
the Borrower/Mortgagors/Guarantors and the public in general that the undersigned has taker
symbolic possession of the property described herein below in exercise of powers conferred or
him/her under section 13(4) of the said Act read with Rule 8 of the said Rules on this 12th day of
October the year 2022.
The Borrower(s)/ Mortgagor(s)/ Guarantor(s)'s attention is invited to provisions of sub-section (8
of section 13 of the Act, with respect to the time available, to redeem the secured assets.
The Borrower/Mortgagors/Guarantors in particular and the public in general is hereby cautioned
not to deal with the property and any dealings with the property will be subject to the charge of the
Tata Capital Financial Services Limited (TCFSL) for an amount INR 11,38,69,871.72/- (Indian
Rupees Eleven Crores Thirty Eight Lakhs Sixty Nine Thousand Eight Hundred Seventy One
and Paise Seventy Two Only) as on 29th July 2019 together with further interest thereon at the
contractual rate of interest ill the date of payment & expenses thereon.

. 16Uc measuring qg.
Development Corporation Limited (HSIIDC) Industrial Estate Phase -V, Rai, Sonepat, Haryana,
owned by M/s. Nath Motors Private Limited.

For Tata Capital Financial Services Limited
Sd/-
Authorised Officer

Date: 12th October, 2022.
Place: New Delhi

MEFCOM CAPITAL MARKETS LIMITED
CIN: L74899DL1985PLC019749
Regd. Office: Flat No. 18, 5" Floor, Sanchi Building
77, Nehru Place, New Delhi - 110 019
Phone: +91(11) 46500500 Fax: +91(11) 46500550
E-mail: info@mefcom.in Website: www.mefcom.in

NOTICE

NOTICE is hereby given that the an Extra-Ordinary General Meeting (EGM) of the
Company will be held at E-15, Ansal Villas, Village Satbari, New Delhi-110030 on
Friday, November 4™ 2022 at 4:30 PM to transact the businesses mentioned in the
Notice dated October 10", 2022 and also uploaded at Investors Section of the website
of the Company www.mefcom.in. As per Section 108 of the Companies Act, 2013, read
with Rule 20 of the Companies (Management and Administration) Rules, 2014 as
amended by the Companies (Management and Administration) Rules, 2015 and Listing
Obligations and Disclosure Requirements Regulations, 2015 (LODR), the Company is
providing the facility for voting by electronic means and the businesses set out in the
Notice of the Extra-Ordinary General Meeting may be transacted through such voting.
The facility of casting the votes by the members using an electronic voting system from
place other than EGM ("remote-e-voting") will be provided by National Securities
Depository Limited (NSDL).

The remote E-Voting shall begin on Tuesday, November 01, 2022 at 9:00 AM and closed
on Thursday, November 03, 2022 at 5:00 PM. The cutoff date for determining the
eligibility to vote by electronics means or at the EGM is Friday, October 28, 2022. The
Members whose name is recorded in the Register of Members or in the Register of
Beneficial Owners maintained by the depositories as on the cut-off date only shall be
entitled to avail the facility of remote e-voting or voting at EGM through ballot paper.
The Members who have acquired shares and becoming members of the Company after
dispatch of Notice and holding shares on the cut-off date may obtain LOGIN ID and
PASSWORD by sending a request at evoting@nsdl.co.in or Mr. Punit Mittal, General
Manager, Beetal Financial & Computer Services (P) Ltd, Beetal House, 3" Floor, 99
Madangir, Behind Local Shopping Centre, Near Dada Harsukhdas Mandir,New Delhi -
110062 Tel no. 011-29961281/82 and e-mail-beetal @ beetalfinancial.com. The Members
may participate in the General Meeting even after exercising his/her right to vote through
remote e-voting but shall not be allowed to vote again in the meeting.

Further in terms of SEBI (LODR) and Section 91 of the Companies Act, 2013 the Register
of Members and Share Transfer Books of the Company shall remain closed from Friday,
October 28, 2022 to Friday, November 03, 2022 (both days inclusive) for the purpose of
EGM.

1

BAF I

For Mefcom Capital Markets Limited

Sd/
Place: New Delhi Vijay Mehta
Date: 13" October,2022 Chairman
FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ARKIN CREATIONS PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Arkin Creations Private Limited

2.| Date of Incorporation of corporate debtor 29.05.2009

3.| Authority Under Which corporate debtor| Registrar of Companies, NCT of Delhi and
Is Incorporated / Registered Haryana, New Delhi

4] Corporate Identity No. / Limited Liability U52500HR2009PTC039150
Identification No. of corporate debtor

5| Address of the Registered Office and Registered Office: H - 127, First Floor, Residency

Principal Office (if any) of corporate debtoy Greens, Greenwoods City, South City, Gurgaon{
122001, Haryana, India

6.| Insolvency commencement date in

07.10.2022 (Order was received by IRP vide emai
respect of corporate debtor

dated 11.10.2022 from NCLT Chandigarh Bench)

7| Estimated date of closure of insolvency

05.04.2023 i.e. 180 days from Insolvency
resolution process

Commencement Date

g| Name and registration number of thq Satyendra Sharma
Insolvency Professional acting as Interin] Reg. No.

Resolution Professional IBBI/IPA-002/IP-N00737/2018-19/12260

9] Address and e-mail of the Interinj Address: M-3, Block No 51, Anupam Plaza -IIf
Resolution Professional, as registered First Floor, Above Axis Bank, Sanjay Place, Agra
with the Board 282002, Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com

Address: M-3, Block No 51, Anupam Plaza I
First Floor, Above Axis Bank, Sanjay Place, Agra
282002, Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com;
cirp.arkincreations@gmail.com

10| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

11. Last date for submission of claims 25.10.2022

No Class of Creditors could be ascertained at
this stage.

12| Classes of creditors, if any, under clause(B|
of sub-section (6a) of section 21, ascertained
by the Interim Resolution Professional

13 Names of Insolvency Professionals identified tﬁ No Class of Creditors could be ascertained at this
act as Authorised Representative of creditors in stage accordingly no Authorized Representativg
a class (Three names for each class) is Proposed.

14 (a) Relevant Forms and (b)Details of (a)Web Link: https://ibbi.gov.in/home/downloads
authorized representatives are available] (b) NotApplicable in view of Column 13

13.10.2022 Place : Moida

Date :

Zonal Manager

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has ordered th
commencement of a corporate insolvency resolution process of the Arkin Creations Private Limited o
07.10.2022 (Order was received by IRP vide email dated 11.10.2022 from NCLT Chandigarh Bench).
The Creditors of Arkin Creations Private Limited are hereby called upon to submit their claims with proof o
or before 25.10.2022 to the Interim Resolution Professional at the address mentioned against entry No. 10
The Financial Creditors shall submit their claims with proof by electronic means only. All othef
Creditors may submit the claims with proof in person, by post or by electronic means.
AFinancial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
Authorised Representative from among the three Insolvency Professionals listed against entry No.19
to actas Authorised Representative of the class in Form CA. Not Applicable
Submission of false or misleading proofs of claim shall attract penalties. Sd/
Satyendra Sharma -

Interim Resolution Professional
Reg_;. No. IBBI/IPA-002/IP-N00737/2018-19/12260

Date: 11.10.2022
Place: Agra

New Delhi
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